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grounding of the ·rcraft fleet for in pee-
• tjon and rectification of defect . Presently, 
.; 

whil some of the aircraft are still under 
in pection. the remaining are flying. 
Due to obsole cence of the e aircraft, 

f availability of spare parts i a problem. 
t Bfforts ar mad to procure them from 

wh. rever available. 

Trade Deficit 

7551. DR. KRUPASINDHU BHOl: 
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(d) With a view to reduce the deficit 
of fore ign trade, a number of steps have 
already been taken by the Government 
to promote xport as well as replace 
imports in orne vital area . These 
mea ure include : 

1. Exclu ion of production for e port 
for the purpose of "licen ed capacity" 
and "dominance" ; 

PROF. MADHU DANDAVATE: 

2. Promi ion t allow producti n of 
new article ~ r export where there is 
a variation in the article an industrial 
unit i licenced to manufacture; 

Will the Minister of COMMERCE be 
pleased to state : 

(a) the estimated trade deficit during 
the year 1982-83; 

(b) the figures as compared to the 
previous three years; 

(C) the reason for the larger trade 
deficit during 1982-83 ; and 

(d) the step envisaged to cover the 
gap and to ensure a balance of trade ? 

THE MINISTER OF STATE IN niB 
MINISTRY OF COMMERCE (SHRI-
MA TI RAM DULARI SINHA):(a) to (C) 
The deficit of Jndia' foreign trade from 
1979-80 to 1982-83 (April-December) are 
a bel w: 

Year 

1979-80 
1980-81 
1981-82 
(updated) 

April-Dec. 1981 
(Provi ional) 

April-Dec. 1982 
(Provisional) 

Deficit 

2683 82 
5849.58 
5836.54 

4109.11 

4059 .96 

Thus, on provisional b si the deficit 
of ndia• foreign trade during April-
December, 1982 s somewhat lower tnan 
in the corre pondin p&iod of the 
prev·ou year. 

3. Favourable treatment to advance and 
modern technology imports for export 
product ion which involve lump-sum 
payment of royalty; 

4. Free Trade Zone I ike treatment to all 
tOO% export oriented units; 

5. To allow automatic expansion to an 
expanded list of indu tries for the 
purpo c of increasing producti n for 
exports; 

6. Expansion of period of pre- hipment 
credit at concessional rate of interest 
from 135 days to 180 days in respect 
of certain items of engineering and 
other export·oriented industries; 

1. Selective relaxation in restrictions 
imposed on new industrial under· 
takings in metropolitan citie to such 
units which produce for exports; 

8. The EXIM Bank which has been set 
up recently, i expected to enlarge 
the provision of export finance; 

9. Exporters of engineering go d are 
being supplied their requirements of 
steel at international price . The 
difference between domestic price and 
internation 1 price is reimbur ed to 
the exporters after the exports are 
effected; 

10. Streamlining of policie and proce-
dures to reduce delay in the di burte-
mcnt of duty draw-back; 
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I J. T e~ lora io of the 
increasing ~xpo 
u rta in • 

1'2. The p Hey for rant of c h {;ompen-
"Satory support has been. extended for 
a furth r period of three year upto 
JJ t Mar>elt, 1985; 

13.. The Imp rt & 
1982-83 ha been 

Ex~ort Po1rc}' for 
l in the form of the 

"f>ro'ductivity yearH and th·~ impera-
tive, of gcneratiRg furt er momentum 

'On the export front. 

At the same time effor~ are al o 
being made t<> increase tfte 4 mesne 
product ion. in resp ct of major import 
item lik~. POL, fertil iz rs. tee~ non.-
ferrou meta , oil ee<l e~. 

tion Of Items For Purch. e F ra 
wall cale lndu ri 

7552. SHRI PIYU H T IRK I : ill 
the M" istcT of SUPPLY pleased to 
tate: 

a) whe•her the D. G. S. & D. ha-s 
l'e nved some item for purchase from 

mall sc le industries: 

(b) if so, the list of such Items; 

(<:} whetller it is a fact that the D.O. 
. & D. Ita a budg'!t of Rs. I 35 crores 

for pur~lla ing it-em fc-om S. l uaits in 
1982-83; n~ 

(<l) if so, wh~t was the tul procure--
ment from S.S.I. units in the current 

1 

THE MINISTER OF COM CE 
AND DEPARTMB T <>F UPPLY 
(SHRI VJSHW ANTH PRA TAP SINGH): 
{a) v~ ' ir. 401 item have been reserVed 
for purchase exclu ively from small scale 
industries. In addition, 12 and 24 item 
have been ~tVed for purchase of 75% 
ahd 50% of the tequitemet'lts exclUsively 
from small scale industries. 

(b) List is Jaid on the Table of the 
House. [Pla-ced i LibrarJ. o. LT-
(ia91j 8l]. 

(c) No, Sir. Procurement · made y 
DOS & Don t~ basis of indents received 
from various Departments. Fund arc 
·provided by tlte user Department • 
DGS & D doe not have any budget 
prov · ion for making purcha e from any 
particular sector. 

{'d) DUTing 19~2- 3 (Upto February 
1983) ooatracts valued . Rs. 138.57 crore 
(Pr-ov.) were IJiaced on SSf Units. 

Vaean1 Po ts On Joint Divi lonal 
Manager. (Hotel 

7553 SHRT SOMIJBHAI DAMOR ; 
W ill t.lte Min i tcr of TOURISM AND 
.CfVJL AVJATIO &e plea to tate: 

(a) is it a fact that lhe posts or the 
rank of Joint Divis 'onaJ Managers 
(Hotel ) are vacant; 

(b) if so, (i) the number of p sts; 
(ii) the number of po ts reserved for 
ST /SCs, and (iii} tho num"er of at;>})lica-
t.ion received from ST ,' S s; 

('C) is it a1so a fact that tlte above 
posts have been advertised; and 

('d) if so, where and whether the 
-organi'Sations -connected with the tribal 
welfare have been intimated in con ectlo 
with these adverti ments; if so the 
details 1 

THE Ml fSTER OF TATE IN 
THE M INISTRY OF T URrSM AND 
CIVIL A VIATfON (SHRI ItlfUR BED 
ALAM l·IAN) : (a) and (b) : Ye , it. 
Presently, 18 posts of the rank of Joint 
Divisional Managers in the scale of 
t 800-2250 are vacant. The are flUe 
from t1tn0 to time keep =ng in view the 
buslne requirements and the need for 
effecting econo'lly. Out of the 1 PO t ' 
S ~sts, of which tw6 ate r rved for 
nd one for ST, ate under proce of 

recruitment. 




